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No.. D-[~ 793/,7 39 ” Dated: Q//MZM
To

The Registrar,

NGT Delhi.

Subject : Submission of Status Report in OA No. 232/2020- Sandeep Singh Vs.
State Pollution Control Board and others, before Hon’ble National
Green Tribunal, New Delhi.

It is submitted that the Hon’ble NGT vide its order dated 02.11.2020.had
sought a factual report in the above subjected case from Haryana State PCB and the
Principal Chief Conservator of Forésts (HoFF), Haryana, Panchkula regarding the
submissions made by Applicant in the above subjected OA. The factual report on behalf of

Principal Chief Conservator of Forests (HoFF), Haryana in this regard is being submitted

herewith.

rgoutad OL-0U-202L
Principal %Aﬁti/ef onservator of Fores?s (HoFF).

Haryana, Panchkula.



BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI
Original Application No. 232 of 2020

IN THE MATTER OF :

&~
.

SANDEEP SINGH

- APPLICANT

VERSUS

STATE POLLUTION CONTROL BOARD & ORS

ko PONDENTS

Factual report of the Principal Chief Conservator
of Forests (HoFF) Haryana in compliance of directions

passed by Hon’ble NGT vide order dated 02.1 1.2020.

MOST RESPECTFULLY SHOWETH: : | ;

1. That the above title Original application ﬁled. by the applicant
was listed for hearing on 02.11.2020 and the Hon’ble Tribunal
was pleased to pass the following order:-

“Before considering the grievance in the application, we
find it necessary to require a Jactual report from the Harvana
State PCB and the PCCF (HoFF), Haryana. It is made clear
that if any violation is found, 2 the State PCR may take
appropriate legal action afier following due process of law. A
Jactual and action taken report may be furnished within three
months by e-mail at judicial-ngt(@gov.in preferably in the form
of searchable PDF/ OCR Support PDF and nor in the form of

Image PDF™



That in compliance of the said directions, factual report

regarding the submissions made by applicant in the present O.A

was sought from the concerned officer i.e Divisional Forest

Officer (Territorial; Fatehabad and on the basis of said rcRnrl it
e

is submitted as under:-

The grievance of the applicant is that a private industry
by the name of M/s Archit Nuwood Industries Private l.imited. village
Chander Kalan, Tohana, District Fatehabad, Haryana has been set up
without requisite permission. In this regard, it is submitted that the
said unit M/s Archit Nuwood Industries, Private Limited,
Village Chander Kalan, Tohana, District Fatehabad has
been granted the license for establishment of M[)I‘;,’lﬂ)i*’
Board unit under the gl;idelines of Central Empowered
.Committee constituted by the Hon’ble Supreme Court of
India. The license no. of the unit is
HRY/WBI/MDF/HDF/2019/06 dated 01.11.2019.

Regarding the other claims of the applicant. that the
said industry has been set up without complying with the
mandate of the environmental law and extraction of ground water, it is
submitted that extraction of ground water without permission, release
of toxic chemicals etc do not come under the jurisdiction of
Forest Department, Haryana. Coepy of the report of
Divisional Forest Officer (Territorial) Fatehabad is annexed
herewith as Annexure R-1.

M- 03,4272

Principal Chief Conservator of Forests
(HoFF), Haryana, Panchkula.
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fawg — Original Application No. 232/2020 Sandeep Singh

Vs. Haryana State Polution Control Board & Ors.

pending before Hon’ble National Green Tribunal New
Delhi.

SWRIE v @ g ¥ oudr oad wRargr o & B Sqeied

VAT M/s Archit Nuwood Industries Private Limited, Village Chandar Kalan Tohana,
District Fatehabad. & TEM wifid ovy & fiwg TR & 78 & oy Ruie
02—11-2020 AR YR SRR &Y &1 AR SR TN R qalerer Prm 2
I e B 2 | S G ) B8 s s et o G

T IR AYH T FRAT O & b qore w7 ¥ W BN @ qr
JAlRY YEEVT 9 SENT gR BGRE WRE B 9ON AR SHer T wmiem @
Frig T8 ¥

TG ARG AT ST AT S § G g weers gRamn
QW D U BHIP 4499 feHIH 08—03—2018 &IRT M/s Archit Industries Private Limited,
Village Jamalpur Road Near Aggarsain Chowk, Tohana, District Fatehabad @7 For setting up
the MDF/HDF Plant ar YISide fedie 08—02-2018 @1 S.L.P.(WBI) =Ramm gy AT
fem T o @ 9ty w9 Prfaw @ g0 BE@ 4500 Refiw 08-03-2018 BRI e T
@M g wrfem gR I wH BT MDF/HDF 9 w1 @rEdw o
HRY/WBI/MDF/HDF/2019/06 Dated 08-11-2019 SR} fasam 11 gt 8

e I/BQélafl
- ¥
‘
YO DRI i T SR

S T 9T g g wWkers, ot oRAve, AR Breme gowHie
4566 foriien 08—03—2021 @ wed & Qumef Sfyq |

HARTETE



